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than what it 18, and what is the differ-
ence between the two?

Shri S. K. Patil: For that I would
require notice

Shri H, C. Mathur: May I know
what necessitated the further examna-
tion by the French experts at a late
stage?

Shri S. K. Patil: Whenever we are
in doubt, we get problems examined
by expertc When we are spending
hundreds of crores of rupees, it 1s al-
ways necessary that a second opinion
should be taken It does not mean
any particular thing

Shri H. C. Mathur: That 1s exactly
my question What gave rise to your
doubts which necessitated examination
and obtaining of a second opinion?

Mr. Speaker: In this particular case

Shri 8. K. Patil: In this particular
case, 1t was thought that this type of
grouting mught perhaps strengthen the
dam Therefore, our engineers felt
that they might get their opinion
strengthened by some expert opinion
outside That has been done in most
of the cases

Price of Foodgrains

.‘.
Shri Shree Narayan Das.
Shrimat: Ila Palchoudhuri:
*46. { Shri Bhakt Darshan.
Shri § V. Ramaswamy:
Pandit D. N. Tiwary.

Will the Minister of Food and Agri-
culture be pleased to lay a statement

showing.

(a) the present position wath regard
to wholesale prices of foodgrains pre-
vailing 1 important mandis and retail
prices in important centres in various
States;

(b) the price fluctuations since the
beginning of the year up-to-date;
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(c) steps taken since the last session
of Parliament to check the rising
prices, and
(d) the extent to which such steps
have borne fruit?

The Deputy-Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) and (b) Two statements showing
(1) the wholesale prices of foodgrains
1 certain selected centres in different
State, and (1) the weekly index num-
bers of wholesale prices of foodgrans
in 1857 are placed on the Table of the
Sabha [See Appendix I, annexure No.
13] Information regarding retail
prices 1s not available

(¢) Following special measures have
been taken since the last session of the
Parliament

(1) formation of three wheat zones
with effect from 13th June, 1957 and
restrictions on the export of wheat
from these zones,

(n) restiictions on the export of
wheat p1oducts from Bombay and Cal-
cutta cities to ensuie laiger supplies
for the population of these cities,

(1) restrictions on the export of rire
from greater Bombay,

(1v) creation of Southern rice 2zone
comprising the States of Andhra Pra-
desh, Madras, Mysore and Kerala with
effect from 9th July, 1857, and

(v) farther restriction on advances
by banks against foodgrains

(d) The formation of the wheat
zones has had a salutary effect on the
prices of wheat 1n these zores The
prices in Punjab and Madhya Pradesh
have declined by eight annas to one
rupee per maund and in other areas
also they are showing downward ten-
dency The other measures taken have
helped in checking the upward trend
in the prices and with the recent for-
mation of the Southern rice zone, the
prices of rice are expected to ease
down in this Zone

Shri Shree Narayan Das: From the
statement it appears that the prices of
rice have not fallen to any extent.
May 1 know what special steps ware
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being taken besides the formation of
the Southern Zone to meake the price
of rice fali?

Shri A. M. Thomas: It is expected
that with the formation of the South-
ern Zone, the price of rice will appre-
ciably go down During the last two
or three days there has been a fall to
the extent of one to two rupees per
bag in Andhra after the introduction
of the zone.

Shrl Shree Narayan Das: May I
know whether any, and 1f so the extent
to which, steps have been taken to
bring hoarded rice mto the market and
if not why no action has been taken to
use the powers given by Parliament re-
cently?

Shri A. M. Thomas: When such res-
irictions on movement have been intro-
duced, we expect hoarded stock will
come out, especially when prices go
down

Shri S. V. Ramaswami: While we
find from the figures that the fall 1s not
very steep, may 1 know whether this
1all 1s only a temporary reaction to the
steps taken by the Government, or
whether 1t shows a firm downward
trend?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): Hon Members
will remember that this 1s the lean
period for rice, and until the next crop
usually the price of rice m this part
of the year shows a tendency to rise
This ycar a further rise has been
arrested In fact, in some places there
1s a dechine, though not a sharp decline
It 1s rather difficult to say what the
future trends are going to be, but we
hope to hold on to the price hine

Shri C. D. Pande: May I know 1if
Government 1s aware of the wide dis-
crepancy between wholesale and retail
prices and also that in ceitain States
the sales tax 18 so high thit the prices
become higher than they should be?

Shrl A. P. Jain: It 1s a fact that
there 1s a difference and sometimes a
substantial difference between the
wholesale and retail prices, and where-
ver there 1s sples tax, particularly
when it happens to be a multi-point
sales tax, the incidence of the tax is
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heavy and it raises the price quite con-

siderably.
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Shrimati Tarkeshwari Sinha: May I
know the amount of bank advances
that have been given against specula-
tion m foodgrains during the last six
months, and how far the advice re-
ceatly given by the Reserve Bank to
the banks not to give advances against
agricultural commodities and food-
grains has borne fruit?

Shri A. M. Thomas: In spite of in-
structions 1ssued by the Reserve Bank,
1t has been noticed that at the end of
Apnl, 1957 advances against paddy and
rice, at Rs 22 crores were about 87
per cent higher than the correspording
level 1n 1955, and 84 pe: cent of the
abnormally high level in Apnl, 1956.
So, the instructions which were for-
merly 1ssued have now taken the
shape of directives, so tnat the banks
would be compelied to follow those
directives

Shrimati I1a Palchoudhuri: In view
of the fact that in spite of all efforts
by Government, prices do not seem to
have fallen, may I know what effect
the recommendations of the Foodgrain
Prices Enquiry Commuittee have had on
future control of prices, and if they
have made any recommendations,



6oy  Orgl Answere

whether Government have done any-
thang about those recommendations?

Shri A. M. Thomas: It is not correct
to say that prices have not shown a
downward trend The latest figures
with me indicate that out of the 65
centres 1n respect of which figures have
been collected, rise has been recorded
only in 24 per cent of the areas; there
has been fall to the extent of 33 per
cent, and the price was steady to the
extent of 41 per cent so that it 1s not
correct to say that it has shown an
upward trend in all cases

Shrimati Tarkeshwari Sinha: May
I know whether these directives that
bave been given or are proposed to be
given by the Reserve Bank will apply
only to the scheduled banks or the
non-scheduled banks also?

Shri A, M. Thomas: Directives have
been 1ssued to three non-scheauled
banks also And it 1s under considera-
tion whether directive have to be
issued to the other non-scheduled
banks also

Shri Panigrahic May 1 know which
of the States in India have asked for
food subsidy in order to sell rice and
wheat in their areas at reduced prices”

Shri A. M. Thomas: We are subsidi-
sing the sale of wheat as well as rice
through the fair price shops Wheat
1s bewing sold at the rate of Rs 14 per
maund

Shri Panigrahi: I wanted to know
which States have asked for grants
subsidies

8hri A, P, Jain: This subsidy applies
to all the States We are 1ssuing to all
the States at a uniform rate, wheat at
the rate of Rs 14 and rice at the rate
of Rs 16 !

Several Hon. Members rose—

Mr, Speaker: This question affects
all sections of the community and all
places Agamn and again, this question
of rise of prices in each one comes up
Before the session starts, or soon after
the session, mhy I suggest that the Min-
ister of Food and Agriculture may
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have a small conference—the Hall =
here—of all the Members, and allow
them to ask questions to wduch he can
give answers If, still, there are cer-
tain doubts, I shall take them up.

So far as this question 1s concerned,
1 have already allowed about eight or
nine hon Members to ask supplemen-
tary questions 8till, there are ten
more hon Members who are rising, and
after they fimish, others may rse

Shri Radhelal Vyas: I want to ask
one questio® regarding the wheat zone

Shri A. P. Jain: On the last occa-
sion, I held conferences with the Mem-
bers of the different States I propose
to do so again In fact, I was thinking
of doing so, and I shall do so shortly

Mr Speaker: If, still, hon Members
are not satisfied, I shall allow them to
ask questions later on Next question

Shri Tangamani: In regard to the
southern States, I want to ask one
question

Mr. Speaker: I have called the next
question

Train Collision in Bombay Suburban
Service

t
[Shrl Feroze Gandhi:
Shri M. M. Gandhi:

. l Pandit M. B. Bhargava:
* | Shrl Anirudh Sinha:
| Shri Radha Raman:
{_Shri Bibhuti Mishra:

Will the Minister of Railways be
pleased to state

(a) whether 1t 1s a fact that two
local trams came into collision on the
Harbour Branch of the Central Rail-
way on the 2nd June, 1957 between
Wadala Road and Sewr: Station,

(b) 1if so, the causes of the accident,

(c) whether 1t 1s a fact that three
similar accidents occurred on the 29th
December, 1953, 4th June, 1954 and
9th September, 1955, and

(d) whether the Government Ins-
pector of Railways has submitted his
report on the accident of 2nd June,
1957 and 1if so, what are his findings?





